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Truck Collision at Unmanned Level
Crossing between Vijapur and Eal-
vada Railway Stations
234, SHRI VISHWA NATH PAN-
DEY: Will the Minister of RAILWAYS

be pleased to state:

(a) whether it i3 a fact that many
persons were seriously injured when
the truck in which they were trave-
lling collided with a train at an um-
manned level crossing between Vija-
pur and Gerita- Kalvada Railway
Stations (Western Rallwey) on the
15th January, 1968;

(b) if so, the causes thereof;

(c) the number of persons injured;
and

(d) the total loss to the Railway
property thereby?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) The
accident occurred at the unmanned
level crossing No. 47C between Vija-
pur and Gerita Kolvada stations on the
Vijapur-Ampliyasan Metre Guage
Branch line section of the Western
Railway.

(b) According to the finding of the
enquiry committee the accident was
due to the truck driver negotiating
the level crossing in the face of the
approaching train,

(c) In thig accident, 14 persons were
injured of whom 5 sustained grievous
injuries. One of the grievously in-
jured persons subsequently died in the
hospital on 21.1.1968 and the pthers
are reported to be progressing satis-
factorily

(d) The cost of damage to railway
property was estimated at approxi-
mately Rs. 700,





